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Sugar Factories 

1166. Shri Yadav Narayan Jadhav: 
Will the Minister of Food and Acri-
culture be pleased to refer to the reply 
given to Unslarred Question No. 1089 
on the 19th August, 1960 and state: 

(a) how many sugar factories have 
been licensed since August this year 
up a the end of November, 1960 of 
which the applications were pending 
wit.h Government with the names of 
the sugar factories and the State of 
their location; 

(b) when the Niphad Sugar Factory 
from N asik District will be licensed; 
and 

(C) whether the license will be 
from the quota of Second Five Year 
Plan? 

The D'pnty Minis'.er of Food and 
Agriculture (Shri A. M. Thomas): (a) 
Grant of licences has been appcoved 
in respect of 34 app'icat'ons as per 
particulars given in the statement laid 
on the Table. [See Appendix II, 
annexure No. 62] 

(b) Tbe case is under consideration. 

(e) No, Sir. The licence, when 
granted, will be from the target for 
the Third Five Year Plan. 

Use of Hindi Numerals on Railways 

1167. Shri K. S. Ramaswamy: Will 
the Minister of Railways be pleased 
to state: 

(a) whether it is the policy of Gov-
ernment to use Hindi numerals on the 
Railways; and 

(b) whether the international 
numerals On the c'ocks at Railway 
stations are go'ng to be changed into 
Hindi numerals? 

The Deputv Minister of Railways 
(Shrl S. V. Ramaswamy): (a) Inter-
national numerals are u<ed in si~
boards etc. displayed at Railway pre-

. mises though in Hindi speak.ng areas. 
Devanagari numerals are also used. 

(b) Does not arise in view of reply 
to (a) above. 

Conversion 01 Mileage into Metric 
System 

1168. Shrl N. R. MUDiswamy: Will 
the Minister of Railways be pleased 
to state: 

(a) the cost incurred so far to con-
vert mileages into metric system; and 

(b) the total estimates for the 
same? 

The Deputy Minis'.er of Railways 
(Shri S. V. Ramaswamy): (a) and (b). 
A statement is laid on the Table. [See 
Appendix II, annexure No. 63.] 

12 m. 
RE: MOTIONS FOR ADJOURN-

MENT 

Mr. Speaker: Now, Papers to be 
Laid on the Table. 

Shri S. M Banerjee (Kanpur): I 
want your guidance on one malter. 
I agree with the dec'sion that you 
have given on my adiournment mo-
tion, but I simply want your guid-
ance on one thing. We knew that 
this particular matter in the form of 
a calling-attention-notice ..... . 

Mr. Speaker: I am not going to 
al'ow. 

Shri S. M. Banerjee: I did not say 
that. Tbe point is that the State 
Legislature is not functioning in 
UP. Tbe whole thing is because 
one man ...... 

Mr. Speaker: I am afraid there 
rnu ,t be a limit to this kind of in-
terference. I have already ruled out 
his adiournment motion. Tbat re-
la'es to want of power supply or 
shortage of prwer supply in some 
part. of Kanpur and so on. Tbe 
other day, the han. Minister sa'd that 
Government were tryin£( to do their 
best, that he wa~ making enquiri .. 
and so on. It is true that every 




